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HOUSE OF THE PEOPLE
Thursday, 5th June  ̂ 1952

The House met at a Quarter Past Eight 
of the Clock

[Mr Speaker in the Chair]
ORAL ANSWERS TO QUESTIONS 

Rural Development

>̂ 504. Shri B. R. Bhagat: WiU the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government propose to 
organise an extension service as a 
part of the rural development Pro- 

;gramme laid down in the Five Year 
Plan;

(b) if so, the scope pf the service; 
^nd

(c) how and when a suitable op- 
iganisation for the service will be set
up?

The Minister of Food and Agriculture 
<Shri Kidwai): (a) Yes.

(b) and (c). A statement is laid on 
the Table [See Appendix III, 
^nnexure No. 21.]

Shri B. R. Bhagat: May I know
whether there is any proposal before 
Government for coordinating the 
various extension schemes?

Shri Kidwai: Yes.
Shri B. R. Bhagat: How will this be 

done?
Shri Kidwai: By creating a liaison 

“between the different project 
organisers.

Shri B. R. Bhagat: May I know 
"'^ether the extension service provid
ed by the Ford Foundation Scheme 
Will be included in this Five Year 
Scheme?
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f^Shri Kidwai: Of course, some train
ing schools have already been started.

Shri B. R. Bhagat: May I know
whether any extension service scheme 
exists at present in any part of the 
country?

Shri Kidwai: If he will look up the 
statement, he will find that the train
ing will take six to nine months. How
can the scheme be started without 
trained workers?

H indi

»505. Shri M. L. Dwivedi: WiU the
Minister of Home Affairs be pleased 
to state:

(a) whether Hindi or Rashtra Bhasha 
is one of the regular subjects of
examinations conducted by the Union 
and States Public Service Caznmia»- 
sions;

(b) if so, whether the subject is
compulsory or optional; and

(c) the standard of efficiency pres
cribed for examinaUons in the
subject?

The Minister of Home Affairs and 
States (Dr. Kat|n): (a) and (b). Hindi 
is prescribed as a compulsory subject
in the final examinations for the Indian 
AdministraUve Service and t^e Indian 
Police Service Probationers. It is not 
included in the scheme of subjects for
any other examination conducted by
the Union Public Service Commission.

I have no information about the
practice prevailing in examinations 
conducted by State Public Service
Commissions.

(c) The Indian Administrative 
Service Probationers are tested in
conversation and dictation in Hindi 
The Indian Police Service Probationers 
have to offer one paper of an hour*s 
duration carrymg a total of 50 j îarks 
and to display knowledge of Hindi up
to the TV standard. They have also to
appear for an oral test.
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[Shri M. L. Dwivedi: May i draw the 

attention of the hon. Minister to the 
statement he made in the House on 
this subject in connection with an 
adjournment motion? I want to know
what the Government have so far done 
on the basis of that statement?]
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[Dr '̂JlLatjii: What statement is the 
hon. Member referring to?]
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ŜTTRT i  f% »̂73TR # ^
2̂TR % 3TTWR qr W  ^

^  I

[Shri M. L. Dwivedi: An adjourn
ment motion was moved in the House 
on this question and an assurance
came forth from the Government that 
Hindi would also be a subject in the 
examinations of the Public Service 
Commissions of the States and . the 
Union. That assurance was given in 
the House by Shri Rajagopalachari. I 
want to know what steps have been 
taken in pursuance of that statement 
hy the Government? J
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[Dr. Katju: The adjournment motion 

was brought on the 8th June, 1951 and 
' the statement Shri Rajagopalachari 

gave in that connection is there on the 
records of the Assembly. But I do not 
interpret it to mean what the hon. 
Member has done.]
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[Shri M. L. Dwivedi: May I ask the' 
hon. Minister why Hindi has not been 
included as a subject in examinations 
other than those for the Administrative 

Police Services?]
Mr. Speaker: I think it is a matter

for debate rather than for eliciting 
information.

Shri Thanu Fillai: May we have the 
translation of the questions and: 
answers that took place just now?

Mr. Speaker: In short, it was an 
attempt to know what steps have been 
ta^en for popularising Hindi and 
puttmg the administration through it.
The hon. Member who asked the 
original question will realise the diffi
culty in his question. .

#5 TO : 3nft
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Govind Das: By whom are the 

Hmdi papers set for the examinations 
in which Hindi is a subject?]
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[te . Katia: I would require notice

lor this question for the names of the 
examiners in most- cases are not dis*

. closed.J
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Dr. P. S. Deshiiiiikh: May I know 
what notice the Ministry of Home 
Affairs has take* of the fact that 
innumerable colleges in the country 
have "switched ov^r to the regional 
languages as the media, and in many 
cases it is Hindi?

Mr. Speaker: He is giving informa
tion.

Dr. P. S. Deshmukh: That is not
giving information, Sir. I beg to differ 
from you.

Mr. Speaker: Order, order. Yes, Mr. 
Chacko.

Shri P. T. Chacko: From the answer 
to part (a), are we to understand that 
persons who do not know Hindi will 
not be admitted in the Indian Police?

Dr. Katju: No, no. So far as the 
competitive examination is concerned 
Hindi is not a subject for examination. 
But when the candidates have once 
been, sele/Cted and they are pro
bationers, they are taught Hindi and 
before they are actually passed out 
they are examined as to whether they 
can speak Hindi, write Hindi and can 
carry on business in Hindi.

Seth GoYind Das rose—
Mr. Speaker: I think it will be better 

if the hon. Member refers to the 
exhaustive statement which I distinctly 
remember Rajaji made in this House. 
It was a long statement giving all possi
ble reasons.

«ft I
[Seth Goyind Das: Sir, I had to ask 

something with regard to the same 
statement.]

Mr. Speaker: I am going to the next 
question.

Scheduled Tribes

*506. Dr. Bam Sabbacr Singh: Will 
the Minister of Home Affairs be 
pleased to state the total amount of 
money which has been sanctioned by 
Government for the welfare of 
Scheduled Tribes during the year,
1952-53?

The Minister of Home Affairs «iid 
States (Dr. Katjii): The budget pro* 
vision during the current year is 180 
lakhs. The distribution of this sum 
among t ^  different States is under * 
euniination. '

Dr. Ram Subha? Sin^: May we 
know whether there is any plan for 
utilising this money?

Dr. Katju: What does the hon. Mem
ber mean by plan? ‘

Dr. Earn Subhag Singh: In what way 
is this money going to be spent? •

Dr. Katju: The different State Gov
ernments are asked to send in tMeir 
estimates of their requirements.* 
Generally, these estimates are for sub
stantially large sums and then we 
allocate money as between the difierent 
States from among the sums included 
in the Budget for this purpose. The 
main function of expending those 
sums, together with the sums v.hich 
may be allotted by the State Govern
ments themselves, is that of the State 
Governments. As the House will pro
bably remember, there is a Com
missioner who has been appointed and 
he is there to give general advice and 
ta be of such assistance as he can.

Dr. P. S. Deshmukh: Is th^e any 
Central body which will axaitiine this 
scheme, or is it merely left to the Com
missioner?

Dr. Katju: There is no Central body 
up till now. It is done by the Chief 
Commissioner in the Department of 
Government concerned.

Shri Brohmo-Choudhury: Out of the
total amount, may I-know how much 
has been allotted for being spent on 
the development of Assam, tribals?

Dr. Katju: For the Assamese, tlie 
ceiling fixed is Rs. 37 lakhs—Rs. 10 
lakhs for plains tribal areas and Rs. 27 
lakhs for autonomous hill districts.

JH>IT fTT T t f  SnPnT-T t  
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[Shri Ganpati Bam: May I know if 
there is also any such provision for the 
welfare of the scheduled castes and if 
any sum has been set apart for that 
purpose?]

Dr. Katju; I am not quite sure. 
This is about scheduled tribes.

Shri Natawadkar: May I know
whether it is a fact that the Govern
ment of Bombay refused to accept a 
Central grant sanctioned>te the wel
fare of tribes on certa î^^N^iiin  ̂ last 
year?




